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Roads in States under minimum need
Programme

2325. SHRIMATI JAYANTI
PATNAIK : Will the Minister of
RURAL RECONSTRUCTION be
pleased to state :

(@) whether it is a fact that his
Ministry has taken up the prog-
ramme for upgrading some village
roads in various States under the
Minimum Need Programme ;

(b) if so,the name and number
of village roads of Orissa (district-
wise) which have been identified for
upgradation under the Minimum
Needs programme in the above plan
period; and

(¢) the progress made so far in
the completion of those upgradation
programme ?

THE MINISTER OF STATE IN
THE MINISTRY OF AGRICUL-
TURE AND RURAL RECONS-
TRUCTION (SHRI BALESHWAR
RAM) : (a) The responsibility for
the construction and upgradation of
rurd] roads under the Minimum
Needs Programme rests with the State
Governments/Union Territories as
the programme is in the state sector.

(b) and (c). This information is
being collected from the Government
of Orissa and will be laid on the
Table of the House.





